HARYANA VIDHAN SABHA

14th Legislative Assembly
August Session 2023

List Of Business
25 August 2023
11:00 AM

1. Obituary References.

M
A MINISTER to make reference to the deaths of the late: -

Chaudhary Randhir Singh, former Governor of Sikkim.

Sardar Parkash Singh Badal, former Chief Minister of Punjab.
Shri Rattan Lal Kataria, Member of Parliament.

Shri Jai Narain Khundia, former Deputy Minister of Haryana.
Mahashay Parmanand, Freedom Fighter.

Martyrs of Haryana.

Train Tragedy.

Terrorist Attacks in Jammu and Kashmir.

Others.
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2. Questions.
(1) Questions entered in the separate list to be asked and answers given.

3. First Report of the Business Advisory Committee.

M

) to report the time table fixed by the Business Advisory Committee in regard to various

(i) THE SPEAKER busi
usiness.

(”) A MEMBER OF THE to move that this House agrees with the recommendations contained in the First Report of
COMMITTEE the Business Advisory Committee.



4. Zero Hour

5. CALLING ATTENTION NOTICE

M

Short Duration Discussion No. 1 converted into,
Calling Attention Notice No. 20

Notice given by regarding heavy loss of life and property due to water accumulation in
the Districts Ambala, Panchkula, Yamuna Nagar, Kurukshetra,
(i) Shri Varun Chaudhary, MLA Karnal, Kaithal, Fatehabad, Panipat, Sonipat, Sirsa, Faridabad,

Palwal etc. being heavy rainfall recently.
(ii) Shri Bishan Lal Saini, MLA
(iii) Shri Mewa Singh, MLA
Calling Attention Notice No. 6

Notice given by Shri Jagbir Singh Malik, MLAThe Hon ble Member may also ask a question at the time of

clubbed with admitted Calling Attention Notice discussion on the calling attention notice no. 20.

No. 20 being similar/identical subject matter.

Calling Attention Notice No. 12

Notice given by Shri Balraj Kundu, MLA clubbed The Hon ble Member may also ask a question at the time of
with admitted Calling Attention Notice No. 20 discussion on the calling attention notice no. 20.
being similar/identical subject matter.

Calling Attention Notice No. 14

Notice given by Shri Abhay Singh Chautala; The Hon’ble Member may also ask a question at the time of
MLA clubbed with admitted Calling Attention gjiscussion on the calling attention notice no. 20.

Notice No. 20 being similar/identical subject

matter.

Adjournment Motion No. 2 converted into
Calling Attention Notice No. 25

Notice given by

(i) Shri Ishwar Singh, MLA regarding heavy loss of life and property due to water accumulation in
the Districts Ambala, Panchkula, Yamuna Nagar, Kurukshetra,
(ii) Shri Jagdish Nayar, MLA Karnal, Kaithal, Fatehabad, Panipat, Sonipat, Sirsa, Faridabad,

Palwal etc. being heavy rainfall recently.
(iii) Shri Laxman Napa, MLA

(iv) Shri Shish Pal Singh, MLA

(v) Shri Shamsher Singh Gogi, MLA

Adjournment Motion No. 4 converted into
lling Attention Notice No. 27

Notice given by
(i) Shri Indu Raj, MLA

(i) Shri Shishpal Singh, MLA

regarding heavy loss of life and property due to water accumulation in
(iii) Shri Jagbir Singh Malik, MLA the Districts Ambala, Panchkula, Yamuna Nagar, Kurukshetra,
(iv) Shri Jaiveer Singh, MLA Karnal, Kaithal, Fatehabad, Panipat, Sonipat, Sirsa, Faridabad,

Palwal etc. being heavy rainfall recently.



6.

(v) Shri Pardeep Chaudhary, MLA
(vi) Smt. Renu Bala, MLA
(vii) Smt. Geeta Bhukkal, MLA

clubbed with admitted Calling Attention Notice
No. 20 being similar/identical subject matter.

Calling Attention Notice No. 38

Notice given by Smt. Kiran Choudhry, MLAThe Hon ble Member may also ask a question at the time of

clubbed with admitted Calling Attention Notice
No. 20 being similar/identical subject matter.

discussion on the Calling Attention Notice No. 20.

Calling Attention Notice No. 39

Notice given by Shri Neeraj Sharma, MLA The Hon ble Member may also ask a question at the time of

clubbed with admitted Calling Attention Notice
No. 20 being similar/identical subject matter.

discussion on the Calling Attention Notice No. 20.

Calling Attention Notice No. 42

Notice given by Shri Bhavya Bishnoi, MLA The Hon ble Member may also ask a question at the time of

clubbed with admitted Calling Attention Notice
No. 20 being similar/identical subject matter.

discussion on the Calling Attention Notice No. 20.

Calling Attention Notice No. 44Notice given

byShri Harvinder Kalyan, MLAclubbed with The Hon’ble Member may also ask a question at the time of
admitted Calling Attention Notice No. 20 being discussion on the Calling Attention Notice No. 20.
similar/identical subject matter.

PAPERS TO BE LAID ON THE TABLE OF THE HOUSE THROUGH NEVA PORTAL.

M

2

3)

Cy

®)

1. A to lay on the Table the Haryana Municipal (Amendment) Ordinance, 2023. (Haryana Ordinance No. 1
MINISTER of 2023).

9 A to lay on the Table the Haryana Municipal Corporation (Amendment) Ordinance, 2023. (Haryana
"MINISTER Ordinance No. 2 of 2023).

3 A to lay on the Table the Excise and Taxation Department Notification No. 06/GST-2, dated 01.03.2023, as
"MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.

4 A to lay on the Table the Excise and Taxation Department Notification No. 07/GST-2, dated 01.03.2023, as
" MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.

5 A to lay on the Table the Excise and Taxation Department Notification No. 08/GST-2, dated 01.03.2023, as
"MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.



©)
6 A to lay on the Table the Excise and Taxation Department Notification No. 09/GST-2, dated 01.03.2023, as
"MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.

)
A to lay on the Table the Excise and Taxation Department Notification No.10/GST-2, dated 24.04.2023, as
" MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.
(8)
8 A to lay on the Table the Excise and Taxation Department Notification No.11/GST-2, dated 24.04.2023, as
" MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.
)
N A to lay on the Table the Excise and Taxation Department Notification No.12/GST-2, dated 24.04.2023, as
" MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.
(10)
A to lay on the Table the Excise and Taxation Department Notification No.13/GST-2, dated 24.04.2023, as
" MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.
(an
A to lay on the Table the Excise and Taxation Department Notification No0.14/GST-2, dated 24.04.2023, as
"MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.
(12)
1 A to lay on the Table the Excise and Taxation Department Notification No.15/GST-2, dated 24.04.2023, as
"MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.
(13)
A to lay on the Table the Excise and Taxation Department Notification No.16/GST-2, dated 09.05.2023, as
"MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.
(14) )
A to lay on the Table the Excise and Taxation Department Notification No.17/GST-2, dated 31.05.2023, as
"MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.
(15)

15 A to lay on the Table the Excise and Taxation Department Notification No.33/GST-2, dated 27.07.2023, as
"MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.



(16)

(7)

(18)

(19

(20)

(1)

(22)

(23)

(24)

(25)

16.

17.

18.

19.

20.

21.

22.

23.

24.

25.

A to lay on the Table the Excise and Taxation Department Notification No.34/GST-2, dated 27.07.2023, as
MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.

A to lay on the Table the Excise and Taxation Department Notification No.35/GST-2, dated 27.07.2023, as
MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.

A to lay on the Table the Excise and Taxation Department Notification No.36/GST-2, dated 27.07.2023, as
MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.

A to lay on the Table the Excise and Taxation Department Notification No0.37/GST-2, dated 27.07.2023, as
MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.

A to lay on the Table the Excise and Taxation Department Notification No0.38/GST-2, dated 07.08.2023, as
MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.

A to lay on the Table the Excise and Taxation Department Notification No0.39/GST-2, dated 07.08.2023, as
MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.

A to lay on the Table the Excise and Taxation Department Notification No.40/GST-2, dated 07.08.2023, as
MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.

A to lay on the Table the Excise and Taxation Department Notification No.41/GST-2, dated 07.08.2023, as
MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.

A to lay on the Table the Excise and Taxation Department Notification No.42/GST-2, dated 07.08.2023, as
MINISTER required under section 166 of the Haryana Goods and Services Tax Act, 2017.

to lay on the Table the Human Resources Department Notification No. 13/13/2018-4GS- I, dated 05th
May, 2022, as required under section 26 of the Haryana Group D Employees (Recruitment and
Conditions of Service) Act, 2018.

A
MINISTER



(26)

@7)

(28)

29)

(30)

Sl

(32)

(33)

(34)

(3%)

26.

27

28.

29.

30.

31

32.

33.

34.

35.

A to lay on the Table the Annual Report of Goods and Services Tax Network for the year 2021-22, as
MINISTER required under section 394(b) of the Companies Act, 2013.

A to lay on the Table the 46th Annual Report and Balance Sheet of Haryana Tourism Corporation Limited for

" MINISTER the year ending 31st March, 2020, as required under section 395(b) of the Companies Act, 2013.

A to lay on the Table the 23rd Annual Report of Uttar Haryana Bijli Vitran Nigam for the year 2021-22, as
MINISTER required under section 395(b) of the Companies Act, 2013.

A to lay on the Table the 25th Annual Financial Report of Haryana Vidyut Prasaran Nigam Limited for the
MINISTER year 2021-22, as required under section 395(b) of the Companies Act, 2013.

A to lay on the Table the Annual Report of Haryana Human Rights Commission for the year 2021-22, as
MINISTER required under section 28(2) of the Protection of Human Rights Act, 1993.

A to lay on the Table the 55th Annual Report of Haryana Financial Corporation for the year 2021-22, as

" MINISTER required under sections 37(7) & 38(3) of the State Financial Corporation Act, 1951.

to lay on the Table the 53rd Annual Report of Haryana State Industrial & Infrastructure Development

A

MINISTER Corporation Limited for the year 2019-20, as required under section 395(1)(b) of the Companies Act,
2013.

A to lay on the Table the Annual Report of Haryana Mass Rapid Transport Corporation Limited for the year

MINISTER 2020-21, as required under section 395(1)(b) of the Companies Act, 2013.

A to lay on the Table the Audit Report and Annual Accounts of Haryana State Agricultural Marketing Board

MINISTER for the year 2020-21, as required under section 19-A (1)(3) of the Comptroller and Auditor General’s

(Duties, Powers and Conditions of Service) Act, 1971.

FINANGE to lay on the Table the Report of the Comptroller and Auditor General of India Performance Audit of Rural

MINISTER and Urban Water Supply Schemes (Report No. 3 of the year 2023) of the Government of Haryana in

pursuance of the provisions of Clause (2) of Article 151 of the Constitution of India.



7. LEGISLATIVE BUSINESS(BIll to be introduced)

M

()

®)

to move for leave to introduce the Haryana Municipal
The Haryana Municipal (Amendment) Bill, A (Amendment) Bill;
2023 MINISTER

Also to introduce the Bill.

to move for leave to introduce the Haryana Municipal
The Haryana Municipal Corporation A Corporation (Amendment) Bill;
(Amendment) Bill, 2023 MINISTER

Also to introduce the Bill.

to move for leave to introduce the Haryana Development

The Haryana Development and Regulation of A and Regulation of Urban Areas (Second Amendment) Bill;
Urban Areas (Second Amendment) Bill, 2023~ MINISTER
Also to introduce the Bill.

Rajender Kumar Nandal

Chandigarh-160001 Secretary

Date:24/Aug/2023 HARYANA VIDHAN SABHA
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TS H3AT SRATON TR R (FRMe) 7earaen, 2023 (2023 BT ERATU AT L WA 2) T UR T |

3)
TS ERATOM AT 3R a1 B ATAFTIH, 2017 BT ERT 166 & TEfT DY TS AU & STTAR FMIHRT T HRIT
HAT U STfeRyET e 6/ 1.7, -2, faifed 01 AT, 2023 S 4R & |

4
TS ERATOM AT iR a1 B AT, 2017 BT ERT 166 & 3TEfT DY TS AU & STTAR FMIBRT T HRIIT
HAT U STfeRyET W 7/57.99. -2, faAifed 01 AT, 2023 S 4R & |

©)
TS BRI AT 3R a1 B AfAfTIH, 2017 BT €RT 166 & 3TEfT DY TS AU & STTAR FMIBRT T HRIT
HA U SrfeRyET W 8/S1.u9. -2, faAifed 01 A1, 2023 #HS U= &

(6)

BRATO A1 3R AaT B IIAFTIH, 2017 BT GIRT 166 & IMEfT DY T3 U & FAR AMTHRY T BRI

g faumT SrfeRyET W o/S1. g9, -2, faifed 01 AT, 2023 #91 U= &

)
TS BRI AT 3R AT B AT, 2017 BT ERT 166 & TET B TS AU P SIFAR FIBRT T HRIIT
H3 fquTT SrferRgEET e 10/57. 9. E1-2, faTifed 24 3ie, 2023 AT @ |

(8
TS BIRATO AT 3R FAT SR AT, 2017 B &R 166 P ST B T 37Ul F JJAR ATHRI U BRI
3 T srfergaaT S 1/50.74. -2, f&Tifd 24 anid, 2023 H U= IEH |

)
TS BRATO AT iR FAT SR AT, 2017 B &R 166 P ST B T 37Ul F JJAR ATHRI U BRI
A3 fqum srfergaeT e 12/50.99.E1-2, famifend 24 a1didt, 2023 75T 4R &

(10)
TS BRATO AT 3R FaT SR AT, 2017 B &R 166 P 7T BT T 37Ul F FAR ATHRI U BRI
HT fIHTT Srferg==T W=t 13/51.04. -2, faifend 24 311, 2023 A U= |

(an

TS BRATO AT iR FaT SR AT, 2017 B &1RT 166 F 1T BT 1T 37Ul F FJAR ATHRI U BRI
HAT FIHTT ST W= 14/51. 9. E1-2, f&Tifa 24 37, 2023 HST 4R I |



(12)

(13)

(14)

(15)

(16)

(7

(18)

(19

(20)

TS BRATO AT iR FaT SR AT, 2017 B &1RT 166 F 31T BT T 37Ul F FAR ATHRI U BRI
HAT AT Srferg =T W= 15/511.04. -2, faifRd 24 311, 2023 A U= |

TS BRI AT iR a1 B AT, 2017 BT €RT 166 & 3TEfT DY TS AU & STTAR MIBRT T HRIT
HAT U STfeRyET W 16/57. 9. E1-2, faTifed o 7, 2023 7T UR @

TS BRI AT MR HaT B AR, 2017 BT GRT 166 F AT BT TS 37Ul F ATAR ATHRT Ud BT
HA fquTT SrfeRyEET W 17/57. 9. €1 -2, faTifed 31978, 2023 H91 U & |

BRATO A1t &R AaT B IMfAFTTH, 2017 B ART 166 F 1fT FI TS U F AR ATHRI T HRIT
g faumT arfergEeT Hw 33/5M.v9. -2, famifpd 27 s, 2023 A9 4R |

RATO ATl MR AT HR I, 2017 B TR 166 P 37T D1 TS 37Ul F FTAR ATHRI U BRI
g T SrfergamT S 34/51. 99, E1-2, faifd 27 SaTs, 2023 7Sl UR R |

TS ERATO AT 7R FaT SR A, 2017 B 1R 166 F 1efIT BT T 37Ul F AR ATHRI U BRI
H faumT rferg= et 35/5M. 9. -2, i 27 Jalrs, 2023 #97 UR 3@ |

TS ERATON AT 3R HaT B ST, 2017 BT GRT 166 H 3TEN B TS STUET & AR ATRRT T HRIT
HAT frumT srferger Wi 36/51. 99, 22, feTifed 27 e, 2023 39T U= X&)

T ERATON AT 3R |aT H 1A, 2017 BT GRT 166 F 3TEN B TS STUET & TR ATRRT T HRIT
30 fwmT srferga1 et 37/5M. g, E1-2, =i 27 Jelrs, 2023 #9f UR I& |

T BRI ATel 3R AT DR AT, 2017 BT LTRT 166 b e/ B! TS YT B AR AGDHNR] Td BRI
H30 fmT srfergarn e 38/5M. ga. E1-2, faiferd 7 37T, 2023 AT UR R |
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(22)

(23)

(24)

(25

(26)

27)

(28)

29)

(30)

TS BRATO AT 3R FaT HR AT, 2017 B &1RT 166 F 7T BT T 37Ul F FJAR ATHRI T BRI
HT FIHTT Srferg=T = 39/51. 9. E1-2, faiferd 7 a7, 2023 ST 4R R |

TS BRATO AT 7R FaT SR AT, 2017 B &1RT 166 F 1T BT T 37Ul F FTAR ATHRI U BRI
HAT FIHTT Srfeg=T W=t 40/51.94. EX-2, fa1fhd 7 TR, 2023 A U= |

TS BRATO AT 7R HaT SR AT, 2017 B &1RT 166 F 31efIT BT T 37U F AR AMTHRI T BRI
HAT FIHTT Srferg=T =T 41/57. 99, E1-2, faTifed 7 o7, 2023 79T 4R I |

TS BRATO AT 7R HaT SR A, 2017 B &1RT 166 F 31ef1T BT T 37Ul F AR AMTHRI U BRI
HAT fIHTT Srferg=T W=t 42/501.99. &2, faifhd 7 S1TRaT, 2023 A U= |

U BRYTON YU ST HHATRYT (FaT BT 9l T 2l ) AT, 2018 BT GTRT 26 b e DY TS AU b STTAR A
HAT ATe T ST WA 13/13/2018- 4 .U -Il, f&Tifea 5 78, 2022 #7 UR 3@

TS B AMRTIH, 2013 BT HIRT 394 (W) P 37T D1 T3 3TUETT P AR g9 2021-22 P feTY AT 3R AT HR
q3 @tEr ol arfie Rurd 491 9= % 0|

U P I, 2013 BT 1RT 395 (W) P 3T D1 TS 37Ul P JAR 31 4T 2020 BT FHTK Y 99 b 17
=0 sRamon wieT e fafiics @t 46 91 arfie RuTe den faxiar Ry faawor 491 o= 35

UH Bl ATAFTIH, 2013 BT GIRT 395 () & TET D1 TS AUEIT b SIFAR aY 2021-22 & Fo77 IR gRATOM fasrelt
#2 faaRor e farfics & 23 4t arftie Raid 491 ur e

TS Bl ATAFTIH, 2013 BT ERT 395 () & eI D1 TS YT P STTAR, g4 2021-2022 & forg gRamon foega
2 g e ferfics @ 25 i arfie faxy Ruie #9f v v |

USH AR ARET01 AT, 1993 BT G1RT, 28(2) & FEfT D1 TS AUET o SIFAR a¥ 2021-22 & o1 siRamon
#2 AATRIGR MR &t a1fiyes Rt Aot 9% & |



CD)
TS 375y ot Fm rfa e, 1951 1 91RT, 37 (7) 21 38 (3) o 37EfiT B TRS 14T & JIJAR a¥ 2021-2022 &
#3 ferg gRamon fa<iia fm &t 55 df arfies RuTe #97 U= 3= 7|

(32)
TS HrI1 AR, 2013 BT ERT395 (1) () & 37E B RS AUT & STFAR a9 2019-20 & forg gR=mon g
= airenfire vd sraviva et fm fafies &t sadianfie Ruid asr av w@ii)
(33)
TH Bl Tffrad, 2013 BT €RT395 (1) () F 7¢I BT T8 37Uel F AR, ¥ 2020-21 F forg sRamon a7
= s ouid e fafies &) arfye Ruid a7 93 7E |
(34)
o= T AeTaaTRIerd (Faied, faT TT Ha 2 ) AT, 1971 1 91R119-3 (1) (3) P 1T B T8
gaﬁm%eﬁw,Erﬂizozo-zom%%{QWWH@&W@@%?@TWHWW?@W@
Necall
(35)

%W$ﬁﬁaﬁ$3ﬂ€%151 F GUS (2) P ST P SITART H SRITUN ARPR &b T G 2Tt STt JMgfT
#gﬁuﬁmr (a9 2023 B RIS Hw=1 3) B HTI FoTTeht BT Frea78 <van u-tert U= 9Rd & = a1
AETAGTIRIS & RUIE 71 % T |

faemdt et (q=enfid fhd oM arel fadae)

M
BRATON TRUTFAST (FMeT) 487, 2023. U #2301 RATON TRUT erdT (o) fadee o1 grewenfid &
2) _
RO TR T (Fee) g o gr=efid el
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3)
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